
$~15 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI

+  CS(COMM) 516/2023, I.A. 14145/2023 & I.A. 504/2024. 

ZYDUS HEALTHCARE LIMITED & ORS.      ..... Plaintiffs 

Through: Mr. Chander Lall, Sr. Advocate with 
Ms. Bitika Sharma, Ms. Aadya Chawla, 
Ms. Nandini Choudhary, Mr. Yashi 
Aggarwal and Mr. Abhinav Bhalla, 
Advocates. 

versus 
ALDER BIOCHEM PRIVATE LIMITED         ... Defendant 

Through: Ms. Sucheta Roy and Mr. Kiratraj 
Sadana, Advocates. 

CORAM:
HON'BLE MR. JUSTICE ANISH DAYAL

O R D E R
%  08.02.2024

1. Owing to paucity of time, it is not possible to take up this matter today. 

2. List on 15th February, 2024. 

3. Order be uploaded on the website of this Court.  

ANISH DAYAL, J

FEBRUARY 8, 2024/RK
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